”JA‘T‘ vaur. 20552022
ST L FURENDY. SHemar Dhtonsaaugnterite of 100D, RILARL DAS

'///‘/”-‘ ........................................................
1GEencccinirn Bl . years, belonging to BIKAR LEQISLATIVG ASSEMELY SECRETAR A
\ service and presently working as SEGTLOA.. OFFICER, omrismirsimasiansa
give hereln balow the detalls of the assets {immovable, movable, bank bafanca, ote.} of

myself, my spouse and dependants®:

A Datalls of movable agsete
% (Assets In joInt name indicating the extent of jofnt ownership will alse have o ba

\‘%)\00\ given)

Sr. Reecription SEiF ] Spouss | Dopendant-X | Dependant-2 “Papendant-3
Mo, | Namajg] | Nama amy Etec, Nome
{1} | Cash "
S‘@oao N/A N/ A NJA | nya
(1) | Depasits In SEl -
Banks, Flnancial 300 oL0 NI L Bino p RBietag
Institutions And
Non-Banking  |C0) %% Zp Ny A N7#
Flnancial PPF - ugoeo
Companies
Gy [Honds, o [webalfaek -
Debentures and ! | PN/ N N
Shares In . / G N/ -
cormpanigs i
(v} | Other financlal |, (o )
Institutions, g oopM N
NSS; Postal # s N/ A N/ - N/a

Savings, LIC LA 1\0 lac
Policies, skc

(v} Muhm‘ Vehicies | SKopA ‘ ,

(datalls of LAVRA N N/ # N/r /A

make, &t¢,) (20 10 ) -
waodel

Wy | Tewaliery (give

detalis of |Gotd-253
welght and
valtus)

Nig | N/A N N/A

{vll) | Other assets, B

| stich'as values | ¥
 oF claims ) WJiL
_ tn&erests _

N/A N/A - N/4 /A

Note: Value of Bonds / shares / Debentures as per the labest market value i .Stock
txchange In respect of listed companies and a3 per books In the case or non listed
comparles should ba given.

* Dependankt hers means 8 person substantially dependent on the incame of ihe

employee,
/M s
e e
f&// 02 / 2013



sl

Datallg of Immovahle assats
[Note: Proparties in Jolnt ownership indicating the extent of jolnk ownership will

alsa have to ha Indlcaked]

o,
Ha,

Daxcription

Self

Hame(S)

Spousa -

Dependafit-1
MName

Papandant-2

Dependant-3

Name. Ete. Nama

{i}

Agricuitural Land

- Location{s)

- Survey awnbars)

- Extent (Total
measurement)
-Current market value

Nt

MN/A

NiA

N/A N/A

{1

Non~Agriculturat Land
- Lacation(s)

- Survay nember(s}

- Extent (Total
measurgmeant)
~Current market value

Nl

NrA

Nih

N/A N b

(i

| Bulldings {Commercial

and residential)
Locatlon{s)

« Survey fdaor
numbear(s)

- Extenk (Total
measurament)

- Current market
Valis

NA

N/A

N/A N/ g~

()

Houses f Apartments,
ete,

- Location(s}

- Syrvay fdaor
number(s) .

- Extent (Total

| measuremignt)

= Current market
valur

NIt

N/R

N/g-

Nir N/#

(v)

Others (such as
interest In_property)

Ni|

N/A

N/A

Nia N/ g

(2)

1 glve herein below the deteils aof my liabilities / overdues o public financhal
Institutions and govarnment dues:- _
:{Note 1+ Planse glve separate detslls for each item}

S [ Beasription Name B address BPBank /| AmpinEONTEIAiAg 25 |
Now - Finanéfal fnstitutions(s) / Of ASife e RS
L pepartoenk (£
(2} (1)} Loans from Barlés

{1} Loging from financlal
institutions

Ml

VERT, Bihon Vidhou Manddd | 1,90, 000/~

NI’,IV

{ity Government Dues:
fa) dues to departments
desglifig with government

-aecommiadation

Ny |

(b} duas to depatiments
~dealing viith supply of
_water

“[c} dires o depariments

dealing with supply of
electricity




(d} duies to departments
L dealing with telephanss.

(&) dues to departments

daating with government Rt N
transport ([neiuding
aircratt and hellcoptars)
| {f} Other dues, If any NG NI
(b} (i} Incomea Tax inchsding ,
surcharge {Also indicate A Nl

' tha assessment year upto

which Income Tax Roturn

filed. Glve also Permanent
Account Number (PANY]

PAN-CoSPDIag3R

{il) Wealth Tax [Also

Indicate the assessment N4 N4
year upto which Wealth
Tax return flled, ]
{Ili} Sales Tox [Only in
¢ase of propHetany N/#R N/
businessy
(iv) Proparty Tax Mg NIA
C. Personsai Detall
GPF/CPF/PRAN No, - L10IS Y 020 %C]
Gender H | Ea | (M/F)
Date of Birth P N IR Ty it e e e .
012 1019 [ V113 11 | (oommymw
Class/Group -
R K (,?“3“”"”’[) (AfB/C)
Cadre ta :
|A—dwmgf‘fa.7“l% Cazf'a’a i ffm Logielnbrve frcounbly, Seesedahial
(Full Namg e.g. B.A.5.-Blhar Adminlstrative Service,
7 B.5.5.- Blthar Setretarlat Service eie.)
Home District Hd Ra kit -

I herabyy declare that the above details ava true to the best of my

knowladgs and belief,

mae..,]’.ee!?ﬁ\f»..,,....‘..
Bates..| S/0%] 20z,

Mote;

Stgnature et /Mﬂéwéb» zO’ﬁ

TR P R ] tubimarsburids dibraeririivins

Name of Employze: I ”RCNDUS’H KHAR, PAS

Deslgnatlun“..ge.‘....m‘%’. DFP{.C.ZCR Soie
DEPartment..K"'}Wr..L:%éU&ﬁf.. .,%’ —(-‘”YJ‘””J

Please sign each page of the declaration. Asset dectaration form

must Be in A4 size white paper with camputer typad (single side)

it prascribad format.

mozz




